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Scientific code of storage practices including periodic inspections, prophylactic
and curative treatment for insect pest control, FIFO (First In First Out) principle etc.

are followed for safe storage of Central Pool foodgrains.
QOutstanding claims under LSPEF

2213. SHRI BHUPENDER YADAV: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

{a) whether Directorate of Sugar has issued directions for payment of difference
of cost of sugar to States under LSPEF;

(b) whether there are any outstanding claims of Rajasthan State Food and Civil
Supplies Corporation Ltd., Jaipur;

{c) if so, why LSPEF claims have not been released to the Corporation;

{d) whether any outstanding subsidy claims of the Corporation are also pending
for non-lifting Levy Sugar from Lokmangal Sugar Mill because of revised policy of

procurement of sugar from open market; and

{e) 1l so, whether Central Government will issue directions to its concerned

authorities to settle the outstanding subsidy claims?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (SHRI C. R. CHAUDHARY): (a) Yes, Sir.
The Food Corporation of India (FCI) has been advised to make prompt payment of
differential cost of sugar to States under 1.SPEF.

{(b) and {c) The outstanding claims of Rajasthan State Food and Civil Supplies
Corporation Ltd, Jaipur have been paid on 30th July, 2016 by FCL

{d) and {e) Yes, Sir. The Central Government has provisionally deducted equivalent
subsidy amount from the sugar subsidy claims of States/UTs including Rajasthan State
on account of pending un-lifted levy sugar allocated to them. The Government of
Rajasthan has been requested to lift pending levy sugar against Lokmangal Sugar

Mill in order to release the deducted subsidy amount.
Norms to protect direct selling agents

2214, SHRI A. K. SELVARAIT: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

{a) whether it is a fact that Government is considering to bring in new norms

to protect direct selling agents, if so, the details thereof, and



